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 Seventeenth  Loksabha

 Title:  Regarding  list  of  Members  who  associated  themselves  with  the

 issues  Raised  Under  Matters  of  Urgent  Public  Importance.
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 जिनके

 विषय  उठाये  गये  |

 Shri  Tapir  Gao

 Shri  Ramakant  Bhargava

 Shri  Suresh  Pujari

 Shri  Sunil  Kumar  Pintu

 Dr.  Rajdeep  Roy

 Shri  Rajvir  Diler

 Shri  Mohanbhai  Kundariya

 Shri  Rajiv  Pratap  Rudy

 Shri  Gopal  Jee  Thakur

 Nete,  Shri  Ashok

 Mahadeorao

 Shri  S.S.  Ahluwalia

 Shrimati  Hemamalini

 Shri  Sushil  Kumar  Singh

 Kunwar  Pushpendra  Singh

 Chandel
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 Shri  Sanjay  Seth

 Dr.  Pritam  Gopinathrao

 Munde

 Shri  Kaushlendra  Kumar

 Sushri  Sunita  Duggal

 Shri  Naranbhai  Kachhadia

 Shri  Dulal  Chandra

 Goswami

 Shri  Lavu  Srikrishna

 Devarayalu

 Shri  Bhartruhari  Mahtab

 Shri  Devayji  Patel

 Sushri  Diya  Kumari

 Shri  Gajendra  Umrao  Singh

 Patel

 Shri  Vivek

 Shejwalkar

 Narayan

 Shri  Rajendra  Agrawal

 Shri  Dharambir  Singh

 Dr.  Manoj  Rajoria
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 Kunwar  Pushpendra  Singh

 Chandel

 Shri  ।.  P.  Joshi

 Shri  C.  P.  Joshi

 Kunwar  Pushpendra  Singh

 Chandel

 Kunwar  Pushpendra  Singh

 Chandel
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 Shri  Gajanan  Kirtikar

 Dr.  Nishikant  Dubey

 Shri  Ritesh  Pandey

 Shri  B.  Manickam  Tagore

 Dr.  K.  Jayakumar

 Shri  Gautham  Sigamani  Pon

 Shri  Karti  P  Chidambaram

 Shri  M.K.  Raghavan

 Shri  Dhanush  M.  Kumar

 Shri  D.M.  Kathir  Anand

 Dr.  T.  R.  Paarivendhar

 Adv.  Adoor  Prakash

 Dr.  (Prof.)  Kirit  Premyibhai

 Solanki

 Kumari  Ramya  Haridas
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 Shri  Devayji  Patel

 Kunwar  Pushpendra  Singh

 Chandel

 Shri  Malook  Nagar

 Shri  Girish  Chandra

 Shri  Devayji  Patel

 Kunwar  Pushpendra  Singh

 Chandel

 Shri  Girish  Chandra

 Shri  Malook  Nagar

 Shri  K.  Navaskani

 Shri  K.  Navaskani

 Shri  Dhanush  M.  Kumar

 Shri  K.  Navaskani

 Shri  Anto  Antony

 Shri  Girish  Chandra

 Shri  Malook  Nagar

 Shri  Girish  Chandra
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 Shri  Malook  Nagar

 Adv.  A.  M.  Ariff  Shri  Malook  Nagar

 Shrimati  Supriya  Sadanand

 Sule

 Shri  Gaurav  Gogoi

 Shrimati  Ranjeeta  Koli

 Shri  Girish  Chandra

 Shri  Devayji  Patel

 Shri  Rahul  Gandhi  Shri  B.  Manickam  Tagore

 Shrimati  Supriya  Sadanand

 Sule

 Shrimati  Kanimozhi

 Karunanidhi

 Dr.  Kalanidhi  Veeraswamy  |  Shri  B.  Manickam  Tagore

 Shri  K.  Navaskani

 Shri  Satyadev  Pachauri  Shri  Mukesh  Rajput

 Shri  C.  P.  Joshi

 Kunwar  Pushpendra  Singh

 Chandel

 Shri  Manoj  Kotak  Shri  Sudhakar  Tukaram

 Shrangare

 Shri  C.  P.  Joshi
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 Kunwar  Pushpendra  Singh

 Chandel

 Shri  N.K.  Premachandran  Shri  Anto  Antony

 Adv.  Adoor  Prakash

 Shri  Rajmohan  Unnithan

 Shri  M.K.  Raghavan

 Shri  Devayji  Patel

 Shri  Sudip  Bandyopadhyay  |  Shrimati  Aparupa  Poddar

 Shri  A  Ganeshamurthi  Shri  Dhanush  M.  Kumar

 HON.  CHAIRPERSON:  The  hon.  Speaker  has  tried  his  level  best  to

 accommodate  the  maximum  number  of  hon.  Members  to  participate  in

 the  ‘Zero  Hour’.  Those  who  have  not  got  the  opportunity  to  speak  will

 be  given  preference  next  time.

 The  House  stands  adjourned  till  3:30  pm.

 14.34  hrs

 The  Lok  Sabha  then  adjourned  till  Thirty  Minutes  past

 Fifteen  of  the  Clock.

 15.31  hrs

 The  Lok  Sabha  re-assembled  at

 Thirty-One  Minutes  past  Fifteen  of  the  Clock.
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 (Shri  A.  Raja  in  the  Chair)

 MATTERS  UNDER  RULE  377*

 HON.  CHAIRPERSON:  Hon.  Members,  the  matters  under  Rule  377

 shall  be  laid  on  the  Table  of  the  House.  Members  who  have  been

 permitted  to  raise  the  matters  under  Rule  377  today  and  are  desirous  of

 laying  them  may  personally  hand  over  the  text  of  the  matter  at  the  Table

 of  the  House  within  20  minutes.  Only  those  matters  shall  be  treated  as

 laid  for  which  text  of  the  matter  has  been  received  at  the  Table  within

 the  stipulated  time.  The  rest  will  be  treated  as  lapsed.
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